
5247 Written Answers  JYAISTHA 25, 1888 (SAKA) Written Answers 524S

tfh tjsuw,  ?wt 

wm*  *j*Tsra K  Tno-wft

(«ft  ) : (*)   ̂ I

(«) (n)  snw

I

Additional  Funds for Irrigation  in 
Kerala

2556. Shri Mangalathumadom;
Shri P. Viswamhharan;
Shri A. Sreedharan:
Shri Kameshwar Singh:

Will the Minister of Irrigation and 
Power be pleased to state

(a) whether in view of the  acute 
food shortage in Kerala,  additional 
funds are being allotted for irrigation 
works m that State, and

(b) if so, the amount thereof’

The  Minister  of  Irrigation  and 
Power (Dr. K. L. Rao): (a) and (bj 
The major and medium irrigation pro
jects m Kerala are in different stages 
of construction  Most of the projects 
are proposed to be expedited for sub
stantial  completion m Fourth  Plan 
period  The exact  amounts for the 
Projects in the Fourth Plan are yet 
to be decided.

All India Electricity Consultation 
Council

2557. Shri Y. A. Prasad:
Shri N. K. Sanghi;

Will the Minister of Irrigation and 
Power be pleased to state-

(a) Whether Government are con
templating to set up a high powered 
All-India  Electricity  Consultation 
Council; and

(b) if so, the composition and func
tions thereof?

The NBalater of Irrigation and Power 
<D*. K. I* 3*Q>> (a) Yes. It i« pro
posê to se), up a Central Electricity 
Constitutive Council.

(b)  The composition of the Council 
is being work out The Council will 
be an Advisory Body and will make 
recommendations on matters relating 
to generation, supply and distribution 
of electricity, rural electrification pro
grammes and other policy matters re
ferred to it for consideration

Accumulation of Taxes

2588. Shri Vishwa  Nath  Pandey:
Will the  Minister  of  Finance  be 
pleased to state

(a) the arrears of Wealth tax, In
come-tax, Expenditure tax, Gift  tax 
and Customs duty that have accumu
lated during the years from  1962 to 
1966, State-wise, and

(b) the special measures employed 
to recover them"’

The Deputy Prime Minister  and 
Minister of  Finance (Shri  Morarji 
Desaf): (a) and (b) The requisite in
formation is being collected and will 
be placed on the table of the House 
as soon as possible
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